75 Written Answers

T, WRTEE HT WGTE & A
famm A

826. = gHIA PV EWHITH
fag : a1 e famR AR @
T 48 A F1 2% FE F -

(F) " og o= ¢ 7 g@
qdEq ¥ FgET g4 WX fqEE
wew #1 gfan F faw w=g &
TR T d=3 4 GyWRr
fao famm @ar SR F@ FT AN
T 41; W

(@) afe gz, ar =@ fawm
Famt T OWEW FE & AU @R
AT FIW IST GI g °

ame fawrm Wk @A W
(o e At sne) < (F) Sf, a

(m) fer wawemEm TEg WX
SR ¥ §e U &fE S
1 oftaa Fa@ g | qarfy,  qfc
MFATHF  aqr F  FO gfesd
TR ¥ T R aEi AR

n

TR ¥ A/ WA AN A A
e aee T R

Privatisation of the Air India and the
Indian Airilnes

827. SHRL RAMENDRA KUMAR
YADAV ‘RAVI: Wil the Minister of
CIVIL AVIATION AND TOURISM be
pleased to state:

(a) whether the Tata Committee has
recommended the privatisation of the Air
India and the Indian Airlines;

(b) if so, what ar, the deatils thereof
and also the reasons therefor;

(c) what are the reasons for ihe
Indian Airlines incurring losses  during
each of the last three years; and
) (d) the shortterm and  long-term
measures taken or proposed to be taken
to reduce the losses?

THE MINISTER OF CIVIL AVIA-
TION AND  TOURISM (SHRI
GHULAM NABI AZAD): (a) and (b)

[RAJYA SABHA]

to Questions 76

The Tata Committee had recommended
partial prlvatisation of units in the Civil
aviation sector since the Government may
not find it possible to provide uddi.ional
equily capital to ‘hele units due to pan-
city uf' resources,

(¢) Indian Airlines has incurred 1osses
during the last three years, The details
are given below:—

Before fax

(Rupees in crores)
1989-90 i 15.04
1990-91 64.39
1991-92 198.65

The losses were mainly due to the
grounding of A320 fleet, downward ad-
justment of Indian rupee vis-a-vis major
mternational currencie; in July, 1991
theavy inc.dence of fixed expenses of

A320 fleet, increass in fuel price. insu-
Tance premium rates and landing rales
and additional burden on account of
purchass of fore’gn exchange at market
rates.

(d) Shori-rerm eps:

— Monitoring  of schedules, mitching
with demand.

— Economy in aircraft fuel consum-
tiog by—(a) shortenmo aof routes;
(b) optimization of speed schedu-
les/cruising levels, eic.

-~Frequem pieflight checks o avoid
wastage  on  food  uplifi/catering

Hems.
— Reduction in  overtime wherever
. ¥
possible.
— Deferment/avoidance of expendi-

ture of capital nature unless consi-
dered essential for operational rea-
sons,

Long-term slepy

— Induction of moderp technology
and fuel cfficient aircraft to the
network,

— lmprovement in productivity,

Life Development Programme to
enhance the cycles of various che-
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¢ks and ingpections (engineering the Statesman of 10th Jannary, 1993
jobs) so as to reduce the expendi- under the caption “Three Warnings that

ture on engineering jobs and incre-
ase  the availability of the aircruf
for revenue purposes.

—Increase ilization of aircraf:.
— System automation leading to un

provemen; jp work prncedure,j {nd
services,

Number of plines in the Heey of Indian

Alrlines
828 SHRI SHANTI TYAGI: W.li
the Minister of CIVIL AVIATION

AND TOURISM be pleased 10 state:

(a) what is the total number of plunes
in the fleet of the Indian Alrlines and
what is the numbsr of planeg flying pre-
sently;

(b) the average number oI pa-seéngers
daily flown by the airline  during the
years 1991 and 1992 and the estimute
for the year 1993; and

(c) whether there is adeqguate hum-
ber of pilotg and engineers (o operalc
the fleet?

THE MINISTER OF CIVIL AVIA-
TION AND TOURISM (SHR!
GHULAM NABI AZAD): (a) Indian
Airlines has a fleet of 53 aircraft of
which 39 are available for scheduled
operations, :

(b) Th, average number of passen-
gers flown daily by Indian Airlines dur-
ing 1991-92 was 24,344 and the projec-
tions for 1992-93 and 199394 are
21,490 and 27.010 respectively.

(c) Yes, Sir.

Wrong landing by a Russian pilot flying
1. A, alreraft
829. SHRI VIREN . SHAH:
SHRI PRAMOD MAHAJAN:
Will the Minister of CIVIL AVIA-

TION AND TOURISM be pleased to
state:

(2) whether Government’; stlention
has beem drawn to report published in

1A ignored”;

(b} if so. wha| are the desails in this
vegurd;

tc) whether it 18 a fact that on the
6th Janvary, 1993 a Russian pilot on the
Delbi-Madras Indian  Alrlines flight took
o owrong tusy and nearly made a land-
ing at an Indian Airforce air field; and
(i it suo what are he detail, in this

e
sepald’

1 MINISTER OF CIVIL  AVIA-
TION AND TOURISM (SHRI
GHULAM NABI AZAD): (a) Yes, Sir.

{b) The main thrusy of the news item
is on the safery of the aricraft. Follow-
ing the accidemi on %-1-93 of TU-154
aircraft at Deihi, an expert Group had
been constituted to make s fresh ap-

praisal of the remaining TU-154  ajr-
craft leased by Indian Airlines. The
Group on the basis of available infor-

mation cooeluded that there was no in-
dication to doubt the safety -of this type
ol a.rcraft,

(¢c) and (d) On 6-1-93, the TU-154
aircraft had al no time made an  ap-
proach to the Tambaram runway. The
aircraft had only taken a longer turn
while proceeding for ILS approach fo
Meensmbakkam airport.

Insftument  landing

830. SHRI VIKEN J. SHAH:
SHRI PRAMOD MAHAJAN;

system at Airports

Wil] the Minister of CIVIL AVIA-
TION AND TOURISM  be pleased 10
state:

(a} whether there is any proposal uR-
der Government’s consideration to pro-
vide Instrument Landing System at Delhi
and other airports in the country;

(b)y if s0, since when ithjs proposal hes
been under Government’s consideration
and what are the details thereof; and



